(Under Regulation 6 of the

FORM A
PUBLIC ANNOUNCEMENT

Insolvency and Bankruptcy Board

of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF BIRBHUM CHEMICALS AND FERTILISERS

LIMITED
RELEVANT PARTICULARS i
I Name of corporate debtor Birbhum Chemicals and Fertilisers
Limited
2 Date of incorporation of corporate debtor 29/10/1991
3 Authority under which corporate debtor is incorporated / | ROC Kolkata
registered
4, Corporate Identity No. / Limited Liability Identification No. of U51109WB1991PLC053442
corporate debtor
5. Address of the registered office and principal office (if any) of | Holding No-408 O.B. Road Ward No-
corporate debtor 6, Pallishree, Arambagh, Hooghly,
West Bengal, India, 712601
6. Insolvency commencement date in respect of corporate debtor | 08/01/2024
e Estimated date of closure of insolvency resolution process 06/07/2024
8. Name and registration number of the insolvency professional Avishek Gupta
acting as interim resolution professional IP Registration No. IBBI/IPA-003/Ip-
NO00135/2017-2018/11499
9. Address and e-mail of the interim resolution professional, as CK-104, Sector 2, Salt Lake Kolkata,
registered with the Board West Bengal- 700091
avishek@optimusresolution.net
10. | Address and e-mail to be used for correspondence with the CK-104, Sector 2, Salt Lake Kolkata,
interim resolution professional West Bengal- 700091
cirp.befl@gmail.com
11. | Last date for submission of claims 22/01/2024
12. | Classes of creditors, if any, under clause (b) of sub-section Information NA till date
(6A) of section 21, ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals identified to act as Information NA till date
Authorised Representative of creditors in a class (Three names
for each class)
14, (@) Relevant Forms and Relevant Forms —
https://ibbi.gov.in/enfhome/downloads
(b) Details of authorized representatives
are available at:

Date  :10.01.2024 \ .-(v C) '
: BBIIPA-003/ V& (s
Place  :Kolkata I|P.n::2-135/ =) (/-J# :E :
2017-2018/11499) = S/d-
/ Mr.Avishek Gupta

Interim Resolution Professional
Birbhum Chemicals & Fertilisers Limited
IP Registration no: IBBI / IPA-003 / IP -N00135 / 2017-2018/ 11499
AFA is valid till 20.11.24
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